
O.A. No 853 of 2011 

ZaHak;JJat Pir & _Applicant  
vs 

(,tnio.n of,  India. & Or 

Order duted: 1OM.2012 

patr4, 

In .A. 	 t4JJ 

fleard Mi, i).KThswal Ld. Counsel for the 

applicants and Mr. SKOha, Ld. Stamling Counsel 

appearing for the Respsmdtmts, on whom a copy of this 0. A. 

has already been served. 

2. 	Having heard Ld. Counsel for the parties, MA, 

- 

Para EXIt CC!SSP who was workmg under Respondent 

No.2, has filed this 0. A. seeking the k'1lowiuc relief: 

to 	direct 	the C,i 	.Pirtics 	to 
'ase the service bene,hts of late 

.hbakar Patia m hwour of t 
applicant 	No. 1 	and 	to 	gp: 

compassionate 	appointment 
applicant No. 2 in aiiy post und 
Group. .' post under U 
Railway 

4 

I 



With. regard to information sought under R .T .1., 

vide Ann.ex.ure-3 dated 01 .09,2011 (filed under Aimexuxe 

A17 series to this Ci A.) tbllowm, thk'rmation has been 

provided, by the Respcndimts: 

The query regarding settlerncr.t 
payment oft. ate Dthakar PatTa1  .t:ix. 

dj 08.1:2.08.. It IS 

stated that death beiicfit :jch as GPF, 
DCRG and Family pension has not 
.sancrned in favour of arybody. As 
the first wife of the deceased 
employee Smt. Kanakiata Patra and 
her children have not submitted 
necessary papers for payment of 
settlement dues. in absence of proper 
claim by the liimily of the deceased 
the .hnat settlement case could not be 
procssed'. 

In view of the above, the applicants seek hberty 

to approud't the authorities iJong wih necessary documents 

in support of their claim.. 

5. 	'Havi.ig heard Ld. Counsel for the parties. 

without gthg into the merit of this case, we allow the 

apphcant.s to flIt' their clam before the authorities within 15 

within a period of 60 days from the date of receipt of the 
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Copy of this order, along with paper book, be 

-sent to Respondent No.3 by Speed Post at the cost of the 

applicant Ld, Counse.! &r the applicat undertakes to 

deposit the postal requisites by 12.0L2012, 

7. 	1'rec copies of this order be also handed over to 

the I .tt C unsel anperir!g. r the piries. 
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